3 Commuittee on Public
Undertakings Reports
and Reports
[Shn Jyotirmoy Bosu)

Auditor General of India for
the year 1870-T1 Union Gov-
ernment (Civil)—Revenue Re-
ceipts relating to Income-tax

(3) Hundred and twenty seventh
Report on paragraphg 42 and 43
relating to Installation of Com-
puters on Railways included in
the Report of the Comptroller
and Auditor General of India
for the year 1971-72—-Union
Government (Railways).

(4) Hundred and twenty-eighth
Report on Chapter II of the
Report of the Comptroller and
Auditor General of India for
the year 1971-72, Union Govern-
ment (Civil), Revenue Recelpis,
Volume IIL Direct Taxes—
relating to Corporation-tax

(5) Hundred and thirty-first Report
on paragraphs 28—31 relating to
the Murustry of Foreign Trade
inciuded in the Report of the
Comptroller and Auditor Gene-
ral of Indm for the year 1871-
72, Union Government (Civil)

—————

1210 hrs

COMMITTEE ON PUBLIC UNDER-
TAKINGS

5lst, 528D 54TH REPORIS ANl
MinvuTes

SHRI NAWAL KISHORE SHARMA
(Dausa) I beg to present the follow-
ing Reports and Minutes of the Com-
wmittee on Public Undertakings —

(1) (i) Fifty-first Report on India
Tourism Development Corpora-
tion Limited

(1) Minutes of the sittings of the
Commuttee relating to the
above Report
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(2) (i) Fifty-second Report on
Indian O11 Corporation Lamited (Re-
fineries Division excluding Pipelines
Section)

(u) Minutes of the sittipg of
the Committee relating to the above
report

(3) (1) Fifty-fourth Report on
State Farms Corporation of India
Limited

(i) Minutes of the sitting of
the Committee relating to the above
Report

1211 hrs

DIRECT TAXES (AMENDMENT
BILL

(1) Reporrs or Serrer CommurrEE

SHRI N K P, SALVE (Betul): 1
beg to present the Report of the Se-
lect Commuttee on the Bill further to
amend the Income-tax Act, 1961,
the Wealth-tax Act, 1857, the Gift-
tax Act, 1958 and the Compames
(Profits) Surtax Act, 1964 and to pro-
vide for certain related matters,

(1) EvIDENCE

SHRI N K P SALVE. I beg to lay
on the Table the record of evidence
tendered before the Select Commuttee
on the Bill further to amend the In-
come-tax Act, 1961, the Wealth-tax,
1957, the Gift-tax Act, 1958 and the
Companies (Profits) Surtax Act, 1964
and to provide for certain related
matters

1212 hrs

BUSINESS ADVISORY COMMITTEE
ForTy-sxcoND REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K , RAGHU
RAMAIAH) I beg to move*

“That this House do agree with
the Forty-second Report of the Bu-
siness Advisory Committes present-
ed to the House on the 26th April,
1974 "



